- i

IN THE CENTRAL ADMINISTRAT IVE TRIBUNAL : HYDERASAD BENCH

AT HYDERABAD

O.A;No.979/©6 Date of Order:
BETWEEHN s

P, lokanadham "o Applicant,
AND

1, The General Menager,
5,CKly,, Rail Nilayam,
Secunderabad,

2, The Deputy Chief Mech, Engineer,
Carriage Repair Shop, S.C.Kly,,
Settipalli Post, Tirupathi,
Chittoor District,

-— -

Counsel for the Applicant

Counsel for the Respondents .. Mr V.Raj

— ——

CORAM:

HON'BIE SHRI R.RANGARAJAN : MEMBER (ADMV.)

— i e e Bes G ot o

19.8.96

.. Respondents,

.s Mr.K.Sudhakar Reddy

gswara Rao

X As per Wgh¥plezSHri R.Rangarajan, Member (Adm+.) X

SE Y

3
g,

Shri K.Sudhekar Reddy, learned counsel for

bhe

applicant and Shri V,Rajeswara Rao, learned stanfiing couns

for the respondents,

2. This OA is filed praying for a direction
respondents authorities to consider the applican
for appointment to the post of Fitter or any oth

post under the land losers guwta,

to the
t herein

jler Group-D

3. It is stated that the’applicant X 1s.one of the

family members of the land loser whose land tb the extent

5

of 0,65 acres under Survey No,852/2 was acquiref in the

year 1984 by award No,1/84 dated 5.5.84 for conptruction

Of the wagon repair shop at Tirupati, ‘§>

>
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- 3,

for appointment against the land loSers guota to th

respondents,

é‘?’ﬁﬁ\ filing a representation if so advised. If such a

Ti}g\ applicant has not filed any representati¢n

Hence he should now approach the authprities

{4

representation is received the same should be dispgsed of

in accordance with the rule([}»l Me bvf»w\oewt— ' | -
b adlmlpten S ,(/t,gjq( ,

4.

The OA is ordered accordingly] No co

sts,

=Y

Dated s 19th August, 1996

(Dictated in Open Court}"
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Mambet (Admn.)
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0A.979/96,

Cepy to:i-
1, The General Mamager, S.C.Railway, Rail Nilayam, Sec'bad,

2, The Deputy Chief Meeh, Emgireer, Carriage Repai Shews,
S.C.Rallway, Settipalli Pest, Tirupathi, Chittedr District.

3. One aepy te Sri. K.Sudhakar Reddy, advecate, CAT, Hyd,
‘4, One cepy te Sri, V,Rajeswara Rae, SC fer Rlys, CAT, Hyd,
5,. One sepy te Library, CAT, Hyd.

6. Onre gpare cepy.
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